
Government of Jammu and Kashmir 
Finance Department 

Civil Secretariat, Jammu ...... ,_. 
Notification 

Jammu, the 5th February, 2018 

SRO 69.-ln exercise of the powers conferred by section 10 of the 
jammu and Kashmir Passengers Taxation Act, 1963, the Government 
hereby exempt from payment of tax leviable under the said Act, ali the 
past arrears of the passenger tax of the commercial vehicles which 
remained off road due to laws and order situation in the state upto to 
31st December, 2017 subject to the condition that the owner of the 
passenger vehicles shall furnish an affidavit to the effect that hisfher 
vehicle actually has suffered due to the Law and Order situatjon. 

By order of the Government of Jammu and Kashmir. 

Sd/· 
(Navin K. Chaudhary), lAS 

Principal Secretary to Government 
Finance Department 

No. ET /Exemp/180/2016 
Copy to the:-

1. All FinanCial Commissaoners 
2 . Pn'ncip~~l Restaent COmmissioner, J6.K Government. New Oelhf 
J . Principal Secretary to Hon'ble Governor. 
4, All Principal Secretaries to Government. 
S. Principal Secretary to Hon'ble Chief Minister . 
6. All commissloner/Setretanes to Government. 
7. Olv!slonal CommissiOner, JammU/Kashmir. 
8. Excise commissioner, JI!<K, Srinagar 
9. Commissioner. eommerd411 Taxes, J&K SnNgCir-
10. Pvt. Settetary to Hon'ble finance Minister. f R 
ll. Pvt. secretary to Hon'ble Minister of State ~ l,;:~· ~sh lr 
12. President KashmlrCh~tml:ler ol Comrne~ u ry, m • 
13. President Federation of Industry, Kashclm r. J m 
14. President Chamber of commerce &. J~ u~~~ba 
15. President Industries Association 8a ,r; · 
16, President Tax Bar Association, Jammu

1 
nnaU/gsKr. h-' 

7 Genero~l Manager, Government Press amm as ... r. 

Dated: OS -02-2018 

l TI Private Secretary to Prfntlpal secretary to Gover:nment • Finan 
~ 9: Gov~mment Order file/StOCk flle/[ntharge website ,nrJ,Q 

(Or. Aa il Fa~eed), 
Under Secre ary to Government 


